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It is Iicrchy directed that all implications for extension of JC

(_]ud;\.i,,; (‘M3,-md_\') rcinamls pertaining to the jurisdiction ofthc court ofthc

llI‘t(lCl'SlgI‘tCL‘l shall he placed before Sh1'iAnkit Garg, Ld. HVIFC-03, Patiala
House Courts, New Delhi District (‘or the month of July, 2025 For

consideration and appropriate orders in accordance with law.
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Copy forwarded for inforrriation anttijnecess-aryi action:-

1. Ld. Principal District and Sessions Judge, PI-IC, ND.
2. Bar Association, PHC, ND.
3. All Ld. Judicial Magistrates, PI-IC, ND.
4. Computer Branch, PI-IC. ND.
3. P.S. to all Ld. Principal District & Sessions Judges, Center (I-IQ),
West/TIHC, North, North-West/Rohini, Shu East, North~East/KKD, South-
West/Dwarka, South, South-East/Saket, Delhi /New Delhi.
6. All the Ld. Chief Judicial Magistrates, Center, West/TIIC, North, North
West/R hi ' Sh0 n1, ahdra, East, North East/KKD, South-West/Dwarl<a, South.
South-East/Saket, Delhi /New Delhi. ~~ "'
7. All the Ld. Adll. Chief Judicial Magistrates/Judicial Magistrate First
Class, Patiala House Courts, New Delhi 1
8. The ChiefProsecutor, New Delhi, District.
9. The D.C.P. New Delhi District/South District/South West District

 eIncharge. District Courts Web Site Committee, 'l‘is Ilazari (‘out-ts,
e 1.

ifhe Branch Incharge, R&l Branch,_NDD, Pl tc, New Delhi.
. ll‘he Incharge. Computer Room, Pauala I-louse Courts, New Delhi.

Fhe Controlling Officer, Pool-Car, New Delhi.
’ ,The _Car° rlakell New Delhi District with the direction to allix the

°°P1es of the same at all the notice boards at I-louse Courts Complex. Q
15. The Incharge, Lock-up, New D@lhi_
16. The Incharge Cash Bra h N17' The Secretary, N'D'B'A1'c , cw Delhi- District, Patiala I-louse Courts.

18. Office File


